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Why ahould there be a suspense about 
itT The hon. Member says that it was 
first RI. 12 lakhs; then Rs. 9 lakhs and 
then Be. 1 lakh. It may be Rs. 1'1 
lakba, but, all the s:ame, in view of 
the difterent statements that have 
appeared, I think it is better in the 
interests ot the administration itself 
that the papers are shown to hon. 
Members here and made available to 
them. 

Mr. Speaker: Shri Bhakt Darshan. 
Shrl Bhakt Darshan: Q. No. 735. 

Tbe Deputy M1nJster 01 IrriptiOD 
aDd Power (Shrl Bathl): With your 
permIssIon, I shall read the Hindi 
answer on behalf ot the Minister ot 
Transport and CommunicatIon!!. 

Mr. Speaker: Yes. 
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Some Hon. Members: Also in Eng-
lish. 

Mr. Speaker: Yes. 

Tbe Deputy MIIlIster of IrriptioD 
and Power (Shri Bathl): (a) and (b). 
Four are still under examination and 
decisions thereon are expected to be 
taken early. A decision on thc recom-
mendation regarding printing of forms 
in regional languages has been taken 
and communicated to the authorities 
concerned for implementation. 

Some Hon. Members To.e-
Shri T. B. VittaI Rao: He has read 

the Engli3h answer also! 

Mr. Speaker: What do hon. Members 
want? 

Sbri HaW: I said that with ~our 
permissicn I would read the Hindi 
answer on behalf of the Ministe!' of 
Transport and Communications. I 
read the Hindi answer . 

Some Bon. Members: English alsol 
Mr. Speaker: Very well. Shri Bhakt 

Darshan. 
Shri Bhakt Darshan: May I know 

the special reasons why there has been 
so much delay, when the report was 
submitted. more than a year ago? 

Tbe Minister or Transport aDd. Com-
maDlcaUoJ18 (Dr. P. SDbbarayaD): It is 
true that there was some delav. We 
did take action. We had referred it 
to the Accountant-General, Posts anel 
Telegraphs; he delayed it a bit, and 
then be said, "let us first put up pro-
poaala about this anel then be wUl liVe 
his advice." 

81u11111&kt Danban: Has it come to 
the notice of the Government that 
even the decisions which were taken 
sometime ap have not been imple-
mented, with the result that arrean 
have not heen paid to the majority of 
theIe employees. aDd may I bow 
whether any serious and eneraetic: 
stepI will be taken DOW1 



Oral ARBWer. SRAVANA 30, 1883 (SAKA) Oral Anstuer. 

Dr. P. S.bllara7"': I have alrE~ady 
said that the Accountant General P&T 
has been consulted whether this can 
be implemented at once. He said, 
"Let us nave the proposals first and 
then I will ,ive mY advice." 

Sbri CblDiamoal Panlcnhl: It was 
recommended and the Government 
also accepted'that the payment should 
be made! Oh tbe basis of the point 
system of work. May I know whether 
the Ministry has by this time calculat-
ed the point system of work, accord-
ing to which their remuneratioll will 
be increased. 

Dr. P. S.bbaray ... : I do not quite 
folio_ the question. 

Sbri Cbintamoni Panlrrahl: Accord-
ing to the point system of work-it 
is above 20 points-their payment will 
be increased. May I know whether thill 
has been calculated by now and when 
they are going to receive ~hi" extra 
payment according _to this calculation? 

Dr. P. S.bbarayaD: Aa I ~aid, we 
have referred it to the Accountant 
General Posts and Telegraphs. When 
his advice comes, the P & T B:>ard 
will consider it and implement it. 

Sbri S. M. BaDerjee: In reply to a 
previous question, the hon. Minister 
.tated tha, the recommendations of 
the extra departmental employeel 
committee were bein, amended 
by the department concerned. I want 
to know whether those recommenda-
tions bave been accepted or eVI:!D that 
h .. been referred·to the Accountant 
General? 

Dr. P. SabltarapD: As I said, the 
recommendations bave been accepted 
b)' Government. Then the doubt arOie 
as to the accountiq part of it. So, it 
Was referred to the Account General, 
Poets and Telell'llPbs. The reply bas 
just come aDd will be cOlUidered by 
the P & T Board. 

..... 'fInp_.': 'nIiI Rajan Com-
mlttee report oa extra-departmental 
atd was I1Ibmitted as earl), .. 1 ... 
Oft the last occasion, we were told that u... ,....,.., ........ tIou about ftIIIUDe-
ratiaD ban.... accepted. ...,. J 

know by what time will they get thil 
extra remuneration as recommended 
by the committee? 

Dr. P. S.bllara,....: I hope they will 
get it very shortly. 

Salem-Banealore aan LIDk 

+ .,.. J Shri Bam KrIshaa Gupta: L Shri Net Bam N",: 
wm the Minister of Ballwa,. be 

pleased to refer to the reply given to 
Starred Question No. 488 on thc lst 
March, 1961 and atate the latest posi-
tion regarding construction of Salem-
Ban,alore RaU .. , Link? 

The Depat, Mlnlster of Ballwa,.. 
(Sbri SbabDawu KllaD): The con-
struction of a line to connect Banga-
lore with Salem is under considera-
tion for inclusion in the Railways' 
Third Five Year Plan Programme. 

Shri Bam Krilhan Gupta: May I 
know the total length of the line and 
whether any survey has been carried 
on so far? 

Shrl Shahnawaz KbaD: Yes, Sir; 
lome surveys were carried out in 
1956-57. Preliminary en,ineering and 
traffic surveYI were carried out. The 
total len,th of the broad .au,e line 
would be approximately 133 mUea 
and that of the metre .au.e Une I" mile.. 

Sbri Narulmbaa: In view of the 
inclusion of thit in the third Plan, 
for cODiideration as per in para 28, 
pale 548 and the Prime Minillter'1 
own answers to interpel1ation. on 
28-4-1961, may I know how lOOn we 
can expect conaequential lteps luch 
as the final location IUrvey for this 
link line? 

8bri 8 ........... KIIan: As lOOn u 
it is ftnally decided to inelude It in 
the Plan. 

81ut ........... : May I iPlow how 
much money hal been let apart for 
this fOf the ,_r 1 .. 1-821 

8 ............... 1DIaa: We CUl 
only let apart sums trhen the line is 
finaUy andioaed. It Is sUn under 
eoaaiduaUoa.. 




